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            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

                   CIVI L A P P E A L NO(s). 2 8 4 2 OF 2 0 0 5

U.P. PU B L I C S E R V I C E COMMI S S I O N & ORS.                     Appellant (s)

                     VE R S U S

RA J E E V KUMA R BA N S A L                                      Respondent(s)

WI T H Civil Appeal NO. 2 8 4 3 of 2 0 0 5

Date: 2 0 / 0 6 / 2 0 0 8   These Appeals were called on for hearing today.

CORA M :
    HON’B L E MR. JUS T I C E R.V. RAV E E N D R A N
    HON’B L E MR. JUS T I C E P. SATH A S I V A M
                        (VACAT I ON B E N C H)

For Appellant(s) Mr. Shail Ku m a r Dwivedi,Addl.AG.
                         Mr.M anoj Kr. Dwivedi, Adv.
                         Ms. Vandan a Mishr a, Adv.

                        Mr. Manoj Pr a s a d, Adv.

For Respondent(s)               Mr. P. P . Rao, Sr.Adv.
                                Mr. Chandra Shekh a r, Adv.
                                Mr. Saur abh Upadhyay, Adv.
                        Mr. S.K. Verm a,Adv.

                         Mr. Yash a n k Adhyaru, Sr.Adv.
                         Mr. Jetendra Singh, Adv.
         UPON hearing counsel the Court made the following
                    OR D E R

                        List next week.

                 (Pawa n Ku m a r)                                    (Anand Singh)
                   Court Master                                        Court Master


